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Mr. v· lOd Chaudhary, counsel for the applicant. 

The learned counsel appearing for applicant wants to Vlithdra'<v this 

matter He also prays that he may be given liberty to file afresh application. 

He is etmitted. TI1e O.A. is, therefore, dismissed as withdravvn. However, 

the ap lie ant 'is given a liberty to file a fresh 0 .A., if he is so advised . 

( R.R. Bhandari ) 
Administrrcttive Member 
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